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JN Tf£ C&N'J.'RAL ADMINJS'IRR!'.IV& miBUNAL, JODHPUR SlNCH~ 

J _O_D_H_P _UJ. • 

Date of Order 1 07-08· !2.ooo 

0.-A. No. 213/1995 

Gautam Bhattacharya fb/0 Late S.hri Dhirendra Narayan 

Bhattacharya, aqed 32 years, Chhabili Ghati, Khatri 

Mohalla, Bikaner. At present working as L~ DIVI-
~ \ S.;ICNAL CLSRK in the office of Respondent No.2. 
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~
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Applicant 

vs 

1 $ Union of India through Defence ~ecretary, 

Ministry of .oe>&nce, Governnent of India, 

New Delhi. 

Station Commander, 46 Wing, Air Force, C/0 56 

A.P.O. 

• Squadron Leader-cum-senior Accounts Officer 

(Presiding Officer Interview Board) 46 Wing, 

Air Force, C/O 56 A~P .. o. 

Kumari Iti Satya D/0 Late ahri S,.p .. Sharma 

R/0 II.I/7 I.GlP Colony, Bikaner. 

• • • Respcndents 

Mr. M.R. Singhvi, counsel for the App-.tl©ant. 

Mr. Vin~aet Mathur, Counsel for the Respondent N o.l to3. 
Mr. J .. K .. Kaushik, Counsel for the Respcndent No.4-: 

CCRAM; 

Hon' ble Mr. Justice a.s.. Raikote, Vice Chairman 

Hon' ble Mr. Gopal Singh, Administrative Maro.l:ler 

OR OE:R -- ---
( PER HON 1 BLE; m. GoPAL S JNGH ) 

In this application under ~ection 19 of the 

Administrative 'rribunals Act, .. 1965, applice.nt Gautam 

Bhattacharya has prayed for quashing the inpugned 
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order dated 19.11.1993:.- appointj.ng Miss .Iti Satya 
/ 

a.i Senior Translator (Hindi) and to consider the case 

of the app_licant for appointnent to the past of S.enior 

Translator {Hindi) .. 

2 .. ~ Undisputed facts of the case are that the 

respondent-departnent noti.fied one vacancy of s:enior 

Translator (Hindi) to the E.mployrrent &xchange. The 

E.rrployment Exchange sponsored 20 candidates includiii!g 

I1iss Iti ~atya. Applicant_. a departmental ce.ndidate 

also applied for the said post. However, the selec­

ticn Board declared him ineligible as he did not have 

the requisite e)cperi~ce. Of the 20 candidates spon­

sored by the E,nployment Exchange, only 10 candidates 

appeared for the inte.rv iew and Miss .Iti Satya \'las 

selected and appointed as Senior Translator {Hindi) 

vide order dated 19 .10 .1993 (Annexure A/1) • On a 

conplaint by the applicant that MLs s Iti Satya had 

produced bogus certificate of experienoat, the respon­

dents investigated the matter and terminated the service 

of Mi.ss Iti S-atya on 30.8.1995. The applicant is working 

as LAD.C. at Air Fa+ce Station, NAL. It is also seen 

from records that the .applicant had also not submitt.ed 
I ~ 

any experience certificate of Hindi/E.ngli~h-·tran~-l<~'t-ion 

alongwith his application-.. It is no where stated in 
-. -

his applicat i.on that he 'lias engaged on tr.~nslation work. 

~- Thus, we do not cccsider ·it app~opr.late to issue any 

direct.ion to respcndents to consi.der the case of the 

applicant for- the said post. Since the wrong appoint-
' I' ' 
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respooaents would be ~ee to fill up the post as per rules, 

and applicant would also :te free to contest for that post. 

Thus, the O.A. does not survive and deserves to :be dismissed. 

3. The Original Application is accorc:Ungly dismissed. 

4. Parties are left to bear their own costs. 

. .-_ . .,; 

rvl. 
( B~. ·~am;) 
vice Chairman 
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